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BH. Wh W 3-20-2021-1-aia (03). Hesse Se sfartes, 2002 (wate 20 Fy 2002) Bt IRI 71 SRI Wet Meat 

al var F cd EL Wes GN, Wien, seawee ac fram, 2002 4 efafiad dare Het t, srafq:— 

Sane 

sa raat 4, — 

GQ) fan -# & enw, Prafefed freq wenfad fen sma, aaiqe— 

“Bert 11-ch.— tee VATU Wert er ch fer aaa cr geraathra Cte A werget ferar SAT. — 

Ta WSR, AREA ERI AS Sas HI Gat fe sat sfegen A fates feat erat se, wT-17 

atin tartan awa ver feu a & few ander wed 6 4, selagitte Ota F, ae att 

e ma a sax fat aanftefa, fefier were a a san faum at siftipa da dea 
(www.mptax.mp.gov.in) Araya aa thee A fag me ayqewl hh aqar wea fear SIEM. 

sa faa & ois ait at 7g afin & ovary theta war-aa Hg HE & fad saa 

ac saagine Ufa @ fear a snare eon. Pri, & sede [Praa 11 & sa-a (1) 
Gs (dra) a Hear] am svaeew uftad aed Ca one at ary ea.” 

(2) Fras 1i-# & aan, freafefad faa seentta fra sie, atetq;s— 

“Fre vice. Uerern wars & fer arded or Sed WAM AT. — 
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30 qeagey Taya, feat 11 watt 2022 

wei arte waM-os yer feu a & fee ander frag v1-w & sri vega fer aren & ait aged 

Hoo a viteeet waoaa yer zal fen Sa ae 17 St Sa-aRI (4-4) 4 fares wa 

stat zfrectenco %q srded AER et fear 8, set rete fq sae Ved feet Ta Aaa TET 

ak tireter samwa sa fam & adi ved fen var erg Sen a Fras 12 & ae yea 

fea sien, aenftafa, srgaa & fefred caren a a sae fen fase sfga aa ta } area 

@ fan we oonte fer stem ait aiden ai ak SB Srsacis ara er.” 

Fee PTT AAS GM SHeNITU, 

dare wich, wpe afaa. 

  

  

ure, feat 11 sat 2022 

Wh U 3-20-2021-1-Wia.— aR & Afar H ages 348 H ave (3) & sq 4, sa area at afirqan 

wuts UH TU 3-20-2021-1-a14 (03), feats 11 SAA, 2022 a ais arqare USTa & wiser A Cage were fran 

a &. 

AEM & TT AA SF Aa AMAR, 
duet wart, we faa. 

Bhopal, the 11th January 2022 

No. F A 3-20-2021-1-V(03).—In exercise of the powers conferred by Section 71 of the Madhya Pradesh Vat 

Act, 2002 (No. 20 of 2002), the State Government, hereby, makes the following amendments in the Madhya Pradesh 

Vat Rules, 2002, namely:— 

AMENDMENTS 

In the said rules,— 

1. for rule 11-A, the following rule shall be substituted, namely:— 

“11-A. Electronic filing of application for grant of registration certificate — 

The State Government may, by notification, provide that an application for grant of registration 

certificate under section 17 shall be furnished by a dealer specified in the said notification 

electronically in Form-6, with or without digital signature, as the case may be, through the 

official web portal of the department (www.mptax.mp.gov.in) in accordance with the 

instructions given in the web portal. It shall be mandatory to file application for certificate 

of registration electronically only after the notification under this rule is issued. The provisions 

of rule 11, [except clause (v) of sub-rule (1) of rule 11] shall mutatis mutandis apply to 

such application.”. 

2. After rule 11-A, the following rule shall be substituted, namely:— 

“11-AA. Deemed approval of application for certificate of registration — 

Where an application for grant of registration certificate is furnished under rule 11-A and the 

Commissioner either has not granted the certificate of registration or has not rejected the 

application for registration within the time specified in sub-section (4-A) of Section 17, the 

application for registration shall be deemed approved and the certificate of registration shall 

be deemed granted by the Commissioner. The certificate of registration, deemed granted under 

this rule or granted under rule 12, as the case may be, shall be system generated through 

the official web portal of the department with or without digital signature of the 

Commissioner and shall be downloadable at the applicant’s end.”. 

By order and in the name of the Governor of Madhya Pradesh, 

DIPALI RASTOGI, Principal Secy. 

frites, rests BT ae aT ST, Tease SRT TST seals YR, Ae SF Axa Ger wah eA—2022. 
 


